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T3, 2034(37).— Fea (T LA, T TSHE AT HIT 1956 (1956 1 48) (5r& =7H =76 72T
Ih ATATHAH FZT AT 2) T 1T 3F 0l ST-GTT (1) BT T& AHAT T TART FId g, Tg THTATT 2l ST
F TAT [ AT TR ST & drerHid o § A qeqrad g ToEn ot — TR@qE (IX07-1)
ER-T0IE TaHH Helee RS & (.91, 266.150 & [.#1. 269.500 (FHe(-5) TF * J-GUE & (AATT
(FTETRLT/T=E 9MoeT AR 2-T7/4-31/6 T T T AT(R), AL, Tawee T THATAT % AT TATSIT
forw g sffwr erufera g et Sfera aoia $=r st # foam 77 2, UHT S 7 1S T & 9 e
T HAT g

Fr¢ oft =xfcr, ST 3<% 9 & RRaeg &, S sfafaam £ g 37 f s7-amT (1) F i @=iw
TSI o TorT UHT qIF o ITANET 92 TSI § TH ATSEEAT & TR il a0 & e o & ae st
AT TR T THT |

2879 GI/2026 (1)
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T Jedh ST AT YT, 37ATq AT Aioreee/ TeqH ITTEAFRET (o 310) , Tefreia & forfera
T H YA I SATUIAT ST IHH I8 AT ATAHAT T STUI ST FeqT T, SATIHAT T AT
&9 H A7 T fafers T9ray g T ST &7 a6 907 i UHT Ol Sf g9ars & 1 a97 UHT 3T
ST F o TAT, T AT 27, o a9 wferarrd sraess a9y, Araer g A7 a7 STy 1 SIqaTd T
TRAT AT SAATIATT T T |

Ih SATerTe=w T &meT 37 T IT-GTRT (2) F Tf Terd Arfersm<t grer foham o wrs ot straer st
I |
TH ATLAAT o FAT AT ATAT JIH o T 3T 7T sH L AT AT o6 36 HIATAT H ITAH
8 3T IAHT Raeg AThAT T Mo 6T ST aehat @ |
TG

I T T & AT i § 70 J&=qriad TR TSTHRT AT — TRETE (F0T-1) ETE-FH1E T
glee HIEIT & (.11, 266.150 & fhHTo 269.500 (FhsT-5) & o0 oISie il ST ATAT HL=AAT T d oreET

HL=AT "fed s F1 |ierm fae

TSI T ATH: I Tl foret w1 A fiefivfia
wAE | FAFT AT (|5 T T IR EIG [ FT &R || S T &R
wea (ST THTS) (@RI

1 2 3 4 5 6
AT AT AT Fefsfia
T T ATH: HHTRGL ATEH
1 1 REL T 0.2709 (gFe7¥) 0.2709
2 2 REL T 0.0418 (zFe7¥) 0.0418
3 20 EEL F 0.2337 (FTT) 0.2337
4 21 HTHTLT ATeAT 0.024 (FF47) 0.024
5 22 GECOER] T 0.1352 (3F7 ) 0.1352
6 23 GECOEL] ATeAt 0.0692 (FF7 ) 0.0692
7 24 [REL T 1.1097 (ZFa¥ ) 1.1097
8 25 EEl Fo 0.4411 (FAT) 0.4411
9 34 GECAEAT EEUES 0.0628 (FF47) 0.0628
10 ||35 fsft T 0.8551 (37 ) 0.8551
11 |36 fsft T 0.0433 (FF47) 0.0433
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12 |j37 fasf F 0.2817 (%77 0.2817
13 |38 BEL A 1.0314 (%47 1.0314
14 |39 T AT 0.071 (%47 0.071
15 [|40 fasf A 0.7966 (FF77 ) 0.7966
16 |46 TR TeY 0.1525 (FFaT ) 0.1525
17 |47 BEL A 1.4716 (%7 ) 1.4716
18 |48 IGEl F 0.5724 (F%3T ) 0.5724
19 |52 TR T 0.1134 (%77 0.1134
20 |54 BEL A 0.1394 (FFaT ) 0.1394
21 55 SECAEA] GIIE] 0.142 (F%aT) 0.142
22 |56 TR SEREG) 0.068 (FF27¥) 0.068
23 57 IGELl Fo 0.0726 (%37 ) 0.0726
24 |6 BEL A 0.001 (FF47) 0.001
TTe T A GreT0

25 |[200 BEL A 0.325 (%47 ) 0.325
26 |[201 T AT 0.2274 (Z#77) 0.2274
27 |[203 fasfy A 0.0241 (FF7¥) 0.0241
28 |[205 fasfy A 1.8738 (FFT7 ) 1.8738
29  |[206 T THLE 0.0357 (3#7¥) 0.0357
30 ||266 EEL F 1.2777 (8%T7) 1.2777
31 267 EEL F 0.1571 (FAT) 0.1571
32 |268 BEL A 0.9502 (FFa7 ) 0.9502
33 ||269 GECAEA] qTAT 0.012 (F%aT) 0.012
34 ||270 BEL A 0.1266 (FFaT ) 0.1266
35 272 TR EEDIE 0.0363 (FFa7 ) 0.0363
36 274 BEL F 0.4741 (%77 0.4741
37 ||275 BEL F 0.4184 (77 0.4184
38 276 [GEll T 0.043 (37 ) 0.043
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39 |277 AT EEES 0.251 (377 0.251
40  ||278 EEL i 0.0227 (FFa¥) 0.0227
41 ||279 EEL T 0.0272 (FFA¥) 0.0272
42 ||280 EEL i 0.0101 (FFA¥) 0.0101
43 281 [GELl F 0.0057 (%37 ) 0.0057
44 284 GECAR} T 0.0043 (%37 ) 0.0043
45  ||285 EEl F 0.1581 (FAT) 0.1581
UEEIEICHE SIC RS

46 ||157 AR T qAqT 0.526 (F7X) 0.526
47  ||160 EEL FO 0.0042 (ZFaT ) 0.0042
48  ||161 AR T qAqT 0.0021 (FFa¥) 0.0021
49  ||162 REL FO 0.162 (FTX) 0.162
50 ||163 IREL Fior 0.152 (F7X) 0.152
51 164 IREL Fior 0.0392 (Z#Fa¥ ) 0.0392
52  ||165 IREL Fior 0.6204 (4 ) 0.6204
53 ||166 IREL Fio 0.2261 (247 ) 0.2261
54  |[167 IREL Fio 0.5982 (Z#4¥ ) 0.5982
55  ||168 IREL Fio 0.551 (F2a¥) 0.551
56  ||169 IREL 0.3146 (247 ) 0.3146
57 |[178 AT Fiu/erw (Fsfi/aewr)|| 0.3311 (@Faw) 0.3311
58 ||185 EEL FO 0.2063 (FFTT ) 0.2063
59 186 EEL F 0.2481 (ZFAT) 0.2481
60 187 EEL F 0.1762 (FIT) 0.1762
61 188 GECAEA] qTeAT 0.0147 (F%aT) 0.0147
62 189 GEL F 0.6401 (ZFaT) 0.6401
63  |[190 BEL FO 0.1958 (FFTT ) 0.1958
64 191 IBEL F 0.1309 (%77 ) 0.1309
65 |[192 GAEARAl THES 0.113 (FaX) 0.113
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66  |193 Fior 0.0389 (FFa7 ) 0.0389
67 194 Fior 1.037 (FT) 1.037
68  |200 GLEl 0.0138 (FFa7 ) 0.0138
69  ||201 Fior 0.413 (F%47) 0.413
70 202 F 0.1593 (F%aT ) 0.1593
71 203 F 0.0876 (%37 ) 0.0876
72 (214 T 0.01 (FFTX) 0.01
73 215 F 0.4757 (33T ) 0.4757
ATTer T ATH: AT )

74 |11 EEDNES 0.1144 (FF47T) 0.1144
75  ||[148 GELl 0.2198 (FFa¥) 0.2198
76 2 Fo 0.4538 (F%aT ) 0.4538
77 |13 i 1.2613 (FFAT) 1.2613
78 |4 GLEL 0.0419 (FF47 ) 0.0419
79 |43 i 0.0957 (Z%47 ) 0.0957
80 |44 i 0.0069 (FFaT ) 0.0069
81 |45 i 0.166 (ZFa¥) 0.166
82 |46 i 0.004 (Z&7¥) 0.004
83 |47 i 0.154 (Z%7¥) 0.154
84 |48 F 0.0557 (%37 ) 0.0557
85 52 F 0.5875 (%37 ) 0.5875
86 |53 FO 0.065 (F7T) 0.065
87 |54 FO 0.0192 (FFa¥ ) 0.0192
88 55 F 0.0715 (FFaT) 0.0715
89 |58 F 0.0724 (ZFaT) 0.0724
90 ||59 FO 0.0892 (FFI¥ ) 0.0892
91 61 FO 1.3609 (FTT) 1.3609
92 |62 o 0.1458 (ZF4T ) 0.1458
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93 |63 EEL T 0.2334 (FFAT) 0.2334
94 80 GECARA} AT 0.0457 (F%aT ) 0.0457
95 |81 EEL T 0.5068 (ZFa¥ ) 0.5068
96 |82 AT ATeAT 0.032 (FF77) 0.032
97 |83 BEil Ffr 0.0589 (Z#aT ) 0.0589

Total 28.01

[*1. 9. E-300448/3A2]
g rHiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 22nd April, 2026

S.0. 2034(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of from Km.
266.15 to Km. 269.5, Package-05 of Newly Proposed National Highway, High Speed Access Controlled Corridor
from Shamli to Gorakhpur (Phase-I) in the district of PILIBHIT in the state of UTTAR PRADESH, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, City Magistrate/ CALA, Pilibhit in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling on from Km. 266.15 to
Km. 269.5, Package-05 of Newly Proposed National Highway, High Speed Access Controlled Corridor from Shamli
to Gorakhpur (Phase-I) in the district of PILIBHIT in the state of UTTAR PRADESH

|State: UTTAR PRADESH || District: PILIBHIT |
SIL Survey/Plot Type of Nature of Land Area Area
No. Number Land (in Local Unit) (in Hectares)
L 2 3 4 | s L 6

|Taluk: Pilibhit

|Village: Makrandpur Mafi
[ I |[Private ||Agriculture || 02709 (Hectare )| 0.2709




[T &% 3(ii)]

HILT T TSIA . AHTYTL

2 2 Private Agriculture 0.0418 (Hectare ) 0.0418
3 |20 ([Private ||Agriculture || 0.2337 (Hectare )| 0.2337|
|4 ”21 ”Government “Nali “ 0.024 (Hectare )“ 0.024|
|5 ”22 ”Government “Rasta “ 0.1352 (Hectare )“ 0.1352|
|6 ”23 ”Government “Nali “ 0.0692 (Hectare )“ 0.0692|
|7 |24 ([Private ||Agriculture || 1.1097 (Hectare )| 1.1097|
|8 ”25 “Private “Agriculture “ 0.4411 (Hectare )“ 0.4411|
|9 ”34 ”Government “Chakroad “ 0.0628 (Hectare )“ 0.0628|
1o |3 ([Private ||Agriculture || 0.8551 (Hectare )| 0.8551]
IEE ([Private ||Agriculture || 0.0433 (Hectare )| 0.0433)
12 |7 ([Private ||Agriculture || 0.2817 (Hectare )| 0.2817|
13 |38 |[Private ||Agriculture || 1.0314 (Hectare ) 1.0314|
14 |39 ||Government |[Nali | 0.071 (Hectare )| 0.071|
15 |40 |[Private ||Agriculture || 0.7966 (Hectare )| 0.7966|
16 |46 || Government |[Nahar || 0.1525 (Hectare )| 0.1525]
17 |47 |[Private ||Agriculture || 14716 (Hectare ) 1.4716|
B |[Private ||Agriculture || 0.5724 (Hectare )| 0.5724|
19 |Is2 ||Government |[Rasta || 0.1134 (Hectare )| 0.1134|
20 ||s4 |[Private ||Agriculture || 0.1394 (Hectare )| 0.1394|
|21 ||55 ||Government ||Talab || 0.142 (Hectare )“ 0.142|
|22 ||56 ||Government ||Nye Parti || 0.068 (Hectare )“ 0.068|
23 |ls7 |[Private ||Agriculture || 0.0726 (Hectare )| 0.0726|
|24 ||6 ||Private ||Agriculture || 0.001 (Hectare )“ 0.001|
|Village: Khundara |
25 |[00 |[Private ||Agriculture | 0.325 (Hectare )| 0.325|
26 |Ro1 ||Government ||Nala || 0.2274 (Hectare )| 0.2274|
27 |Ro3 |[Private ||Agriculture || 0.0241 (Hectare )| 0.0241|
28 |205 |[Private ||Agriculture || 1.8738 (Hectare ) 1.8738)|
29 |[206 ||Government ||Chakroad || 0.0357 (Hectare )| 0.0357|
B0 |[266 |[Private ||Agriculture || 12777 (Hectare )| 12777
Bl |67 |[Private ||Agriculture || 0.1571 (Hectare )| 0.1571|
B2 |j2es |[Private ||Agriculture || 0.9502 (Hectare )| 0.9502)
33 |[269 ||Government ||Nali | 0.012 (Hectare )| 0.012|
B4 |l270 |[Private ||Agriculture || 0.1266 (Hectare )| 0.1266|
Bs  |p72 ||Government ||Chakroad || 0.0363 (Hectare )| 0.0363
6 |[274 |[Private ||Agriculture || 04741 (Hectare )| 0.4741|
37 |75 |[Private ||Agriculture || 0.4184 (Hectare ) 0.4184|
38 |[276 |[Private ||Agriculture | 0.043 (Hectare )| 0.043|
|39 ||277 ||Government ”Banjar || 0.251 (Hectare )“ 0.251|
40 |78 |[Private ||Agriculture || 0.0227 (Hectare )| 0.0227|
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41 279 Private Agriculture 0.0272 (Hectare ) 0.0272
42 |[280 ([Private ||Agriculture || 0.0101 (Hectare )| 0.0101]
43 |81 ([Private ||Agriculture || 0.0057 (Hectare )| 0.0057|
|44 ”284 ”Government “Rasta “ 0.0043 (Hectare )“ 0.0043|
45 |85 ([Private ||Agriculture || 0.1581 (Hectare )| 0.1581|
|Village: Ajit Dandi |
|46 ”157 ”Government “Gram sabha “ 0.526 (Hectare )“ 0.526|
47 160 ([Private ||Agriculture || 0.0042 (Hectare )| 0.0042)
|48 ”161 ”Government “Gram sabha “ 0.0021 (Hectare )“ 0.0021|
|49 ”162 “Private “Agriculture “ 0.162 (Hectare )“ 0.162|
50 |l163 ([Private ||Agriculture | 0.152 (Hectare )| 0.152|
51 |[1e4 |[Private ||Agriculture || 0.0392 (Hectare )| 0.0392)
52 |[165 |[Private ||Agriculture || 0.6204 (Hectare )| 0.6204|
53 |[166 |[Private ||Agriculture || 02261 (Hectare )| 0.2261]
54 |[e7 |[Private ||Agriculture || 0.5982 (Hectare )| 0.5982)
55 |[1es |[Private ||Agriculture | 0.551 (Hectare )| 0.551|
56 |[169 |[Private ||Agriculture || 03146 (Hectare )| 0.3146|
57 178 Common ﬁiﬁiﬁiﬁﬁnﬁﬁﬁva te/Governmenp)| 03311 (Hectare) 0.3311
58 |[185 |[Private ||Agriculture || 0.2063 (Hectare )| 0.2063
59 |[186 |[Private ||Agriculture || 0.2481 (Hectare )| 0.2481]
oo |[187 |[Private ||Agriculture || 0.1762 (Hectare )| 0.1762
lo1 |88 ||Government |[Nali || 0.0147 (Hectare )| 0.0147|
2 |[189 |[Private ||Agriculture || 0.6401 (Hectare ) 0.6401]
63 |[190 |[Private ||Agriculture || 0.1958 (Hectare )| 0.1958
64 |[191 |[Private ||Agriculture || 0.1309 (Hectare )| 0.1309]
|65 ||192 ||Government ”Chakroad || 0.113 (Hectare )“ 0.113|
66 |[193 |[Private ||Agriculture || 0.0389 (Hectare )| 0.0389)]
67 |[194 |[Private ||Agriculture | 1.037 (Hectare )| 1037
68 |[200 ||Government |[Nali || 0.0138 (Hectare ) 0.0138
6o |po1 |[Private ||Agriculture | 0.413 (Hectare )| 0.413|
70 |l202 |[Private ||Agriculture || 0.1593 (Hectare )| 0.1593)
71 |R03 |[Private ||Agriculture || 0.0876 (Hectare )| 0.0876|
|72 ||214 ||Government ||Gool || 0.01 (Hectare )“ 0.0ll
|73 ||215 ||Private ”Agriculmre || 0.4757 (Hectare )|| 0.4757|
|Village: Purnapur |
74 |[u ||Government ||Chakroad || 0.1144 (Hectare ) 0.1144|
75 |[148 || Government |[River || 02198 (Hectare )| 0.2198|
76 |2 |[Private ||Agriculture || 04538 (Hectare ) 0.4538)
77 |3 |[Private ||Agriculture || 12613 (Hectare )| 1.2613|
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78 4 Government ||Nali 0.0419 (Hectare ) 0.0419
|79 ”43 “Private “Agriculture “ 0.0957 (Hectare )“ 0.0957|
|80 ”44 “Private “Agriculture “ 0.0069 (Hectare )“ 0.0069|
|81 ”45 “Private “Agriculture “ 0.166 (Hectare )“ 0.166|
|82 ”46 “Private “Agriculture “ 0.004 (Hectare )“ 0.004|
|83 ”47 “Private “Agriculture “ 0.154 (Hectare )“ 0.154|
34 |48 ([Private ||Agriculture || 0.0557 (Hectare )| 0.0557|
EE ([Private ||Agriculture || 0.5875 (Hectare )| 0.5875)
|86 ”53 “Private “Agriculture “ 0.065 (Hectare )“ 0.065|
|87 ”54 “Private “Agriculture “ 0.0192 (Hectare )“ 0.0192|
38 ||ss ([Private ||Agriculture || 0.0715 (Hectare )| 0.0715]
39 |Is8 [[Private ||Agriculture || 0.0724 (Hectare )| 0.0724|
E(EE ([Private ||Agriculture || 0.0892 (Hectare )| 0.0892)
b1l ([Private ||Agriculture || 13609 (Hectare )| 1.3609)|
2 |le2 ([Private ||Agriculture || 0.1458 (Hectare )| 0.1458)
93 |l63 ([Private ||Agriculture || 0.2334 (Hectare )| 0.2334|
o4 |[so ||Government ||Nali || 0.0457 (Hectare )| 0.0457|
s |[s1 ([Private ||Agriculture || 0.5068 (Hectare )| 0.5068]
e |ls2 ||Government ||Nali | 0.032 (Hectare )| 0.032|
b7 |[s3 ([Private ||Agriculture || 0.0589 (Hectare )| 0.0589)]
| Totall| 28.01|

[F. No. E-300448/3A2]

SHAIKH AMINKHAN, Director
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